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PART-V

GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 21st September, 2015.

No.LB.59/LA/2015/2.—The Meghalaya Value Added Tax (Amendment) Bill, 2015

introduced in the Meghalaya Legislative Assembly on the 21st September, 2015 together

with the statement of Objects and Reasons is published under Rule 71 of the Rules of

Procedure and Conduct of Business in the Meghalaya Legislative Assembly for general

information.
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THE  MEGHALAYA  VALUE  ADDED  TAX  (AMENDMENT)  BILL,  2015

A

BILL



THE GAZETTE OF MEGHALAYA  (EXTRAORDINARY)  SEPTEMBER 21, 2015PART-V] 707

SHILLONG: Printed and  Published  by the Director,  Printing and  Stationery, Meghalaya, Shillong.
              (Extraordinary Gazette of Meghalaya) No. 225-730+10—22-9-2015.

website:- http://megpns.gov.in/gazette/gazette.asp

Dr. MUKUL SANGMA,

Chief Minister

E. C. KHARKONGOR,

Secretary,

Meghalaya Legislative Assembly
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GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 21st September, 2015.

No.LB.60/LA/2015/2.—The Meghalaya Fiscal Responsibil i ty and Budget

Management (Amendment) Bill, 2015 introduced in the Meghalaya Legislative Assembly

on the 21st September, 2015 together with the statement of Objects and Reasons is

published under Rule 71 of the Rules of Procedure and Conduct of Business in the

Meghalaya Legislative Assembly for general information.

THE  MEGHALAYA  FISCAL  RESPONSIBILITY  AND  BUDGET  MANAGEMENT

(AMENDMENT)  BILL,  2015

A

BILL
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Dr. MUKUL SANGMA,

Chief Minister, i/c Finance

E. C. KHARKONGOR,

Secretary,

Meghalaya Legislative Assembly.
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GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 21st September, 2015.

No.LB.61/LA/2015/2.—The Meghalaya Legislators’ Salaries and Allowances

(Amendment) Bill, 2015 introduced in the Meghalaya Legislative Assembly on the 21st

September, 2015 together with the statement of Objects and Reasons is published under

Rule 71 of the Rules of Procedure and Conduct of Business in the Meghalaya Legislative

Assembly for general information.
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THE  MEGHALAYA  LEGISLATORS’  SALARIES  AND  ALLOWANCES
(AMENDMENT)  BILL,  2015

A
BILL
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Minister Parliamentary Affairs
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Secretary,
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PART-V

GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 21st September, 2015.

No.LB.62/LA/2015/2.—The Legislative Assembly of Meghalaya (Members’ Pension)

(Amendment) Bill, 2015 introduced in the Meghalaya Legislative Assembly on the 21st

September, 2015 together with the statement of Objects and Reasons is published under

Rule 71 of the Rules of Procedure and Conduct of Business in the Meghalaya Legislative

Assembly for general information.
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THE  LEGISLATIVE  ASSEMBLY  OF  MEGHALAYA  (MEMBERS’  PENSION)

(AMENDMENT)  BILL,  2015

A

BILL
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P. TYNSONG,
Minister Parliamentary Affairs

E. C. KHARKONGOR,
Secretary,

Meghalaya Legislative Assembly
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GOVERNMENT OF MEGHALAYA

MEGHALAYA LEGISLATIVE ASSEMBLY SECRETARIAT

ORDERS BY THE GOVERNOR

———

Postal Registration No. N. E.—771/2006-2008

NOTIFICATION

The 21st September, 2015.

No.LB.63/LA/2015/2.—The Legislative Assembly of Meghalaya (Members’ Family

Pension) (Amendment) Bill, 2015 introduced in the Meghalaya Legislative Assembly on

the 21st September, 2015 together with the statement of Objects and Reasons is published

under Rule 71 of the Rules of Procedure and Conduct of Business in the Meghalaya

Legislative Assembly for general information.
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THE  LEGISLATIVE  ASSEMBLY  OF  MEGHALAYA  (MEMBERS’  FAMILY  PENSION)

(AMENDMENT)  BILL,  2015

A

BILL
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P. TYNSONG,
Minister Parliamentary Affairs

E. C. KHARKONGOR,
Secretary,

Meghalaya Legislative Assembly
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Postal Registration No. N. E.—771/2006-2008

ELECTION COMMISSION OF INDIA
Nirvachan Sadan,

Ashoka Road,
New Delhi—110001

Dated the 15th September, 2015
-------------------------------------------------

24th Bhadra, 1937 (Saka)

PART-III

NOTIFICATION

No.56/2015 (II)/PPS-III.—In pursuance of sub-paragraph (2) of paragraph 17 of the Election Symbols
(Reservation & Allotment) Order, 1968, the Election Commission of India hereby makes the following further
amendments to its Notification No.56/2015/PPS-II, dated 13th January, 2015 as amended from time to time
namely:-

1. In Table // (State Parties), appended to the said Notification -

(i) Against SI. No. 12 in respect of the State of Manipur, the existing entry under column No. 3, 4, and 5
pertaining to ‘Manipur State Congress Party, shall be deleted.

2. In Table III (Registered un-recognised parties), appended to the said Notification -

(i) After the existing entries at SI. No. 1782, the following entries shall be inserted under Column Nos. 1,
2 & 3, respectively:-
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